N THE SUPREME COURT OF | NDI A
Cl VIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NQ(s). OF 2009
@ VI L APPEAL D.NO(s). 39102 OF 2009

K NRAVINDRAN ... APPELLANTS

VERSUS

GHAZI ABAD DEVT. AUTH. ... RESPONDENT

ORDER

The appeal is dism ssed on the ground of del ay.

[ DEEPAK VERMA]

NEW DELH
FEBRUARY 05, 2010.



